HIGH COURT OF CHHATTISGARH: BILASPUR

ENDORSEMENT

zndt. Ma. Ha /Confdl./2010 Bilaspur, dated the  CL / o 2. /2010
11-2-101/2001

Copy of Order No. 815/340/21-B/C.G./2010 dated 30.01.2010 issued by
the Government of Chhattisgarh, Law & Legislative Affairs Department, Raipur

forwarded to: -

. Private Secretary to Hon'ble the Chief Justice, High Court of Chhattisgarh,

Bilaspur for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Dhirendra Mishra, High Court of

Chhattisgarh, Bilaspur for information of his Lordship.

}. Private Secretary to Hon'ble Shri Justice Sunil Kumar Sinha, High Court of
Chhattisgarh, Bilaspur for information of his Lordship.

t. Private Secretary to Hon'ble Shn Justice Satish K. Agnihotri, High Court of
Chhattisgarh, Bilaspur for information of his Lordship.

5. Private Secretary to Honble Shri Justice T.P.Sharma, High Court of
Chhattisgarh, Bilaspur for information of his Lordship.

5. Private Secretary to Hon'ble Shri Justice Nawal Kishora Agarwal, High Court
of Chhattisgarh, Bilaspur for information of his Lordship.

/. Private Secretary to Hon'ble Shri Justice Pritinker Diwaker, High Court of
Chhattisgarh, Bilaspur for information of his Lordship.

3. Private Secretary to Hon'ble Shri Justice Rangnath Chandrakar, High Court of
Chhattisgarh, Bilaspur for information of his Lordship.

3. Private Secretary to Honble Shri Justice R.LJhanwar, High Court of
Chhattisgarh, Bilaspur for information of his Lordship.

10.Private Secretary to Hon'ble Shri Justica Prashant Kumar Mishra, High Court
of Chhattisgarh, Bilaspur for information of his Lordship.

L1, Private Secretary to Honble Shri Justice Manindra Mohan Shrivastava, High
Court of Chhattisgarh, Bilaspur for information of his Lordship.

2. Private Secretary to Registrar General, High Court of Chhattisgarh, Bilaspur
for information.

L. Registrar (Vigilance and I % E), High Court of Chhattisgarh, Bilaspur for
information. '

L't Director/Additional Director, Judicial Cfficers’ Training Institute, High Court of

Chihattisgarh, Bilaspur for information.

Principal Secretary, Government of Chhattisgarh, Law & Legisiative Affairs
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i Shankar Sharma, X1 Additional District & Sessions Judge (F.T.C.}
Durg for information and compliance. He is also requested to sand his
handing over and taking over charge reports to this Reqistry.

7 District & Sessions Judge, Durg far information. He is reques::d to imprass

upon the transferred officer that if he is in occupation of Government
sccommeodation, he should vacate the same within 15 days from the date of
racaipt of this order under intimation to this Registry.

District & Sessions Judge, Raipur/ Bilaspur/ Bastar (Jagdalpur) Mahasamund/
Raigarh/ Korba/ «abirdham (Kawardha)/ Rajnandgaon/ Dhamtari/ Uttar
Rastar (Kanker)/ Janjgir-Champa/ Koriya (Baikunthpur})/ Jashpur/Dakshin
Dastar (Dantewara)/Surguja at Ambikapur for information.

9 Additional Registrar (Judicial/ Administration/ D.E. & E.), ~ign Court of

Chhattisgarh, Bilaspur for information.

Additional Ragistrar-cum-Principal Secretary ko Hon'bla the Chisf Justice, High

- surt of Chhattisgarh, Bilaspur for information.

_Daputy Registrar (Copying & Central Filing/ Protocol & Works/ Civil, Criminal

W Wit/ S.W., Checker & D.D.0.), High Court of Chhattisgarh, Silaspur for
iformation.

. Accounts Officer, High Court of Chhattisgarh, Bilaspur for information.
In-charge, NIC High Court Computer Cell, High Court of Chhattisgarh,

Silaspur for uploading in the Official website of Chhattisgarh High Court.

.Mamber-Secratary, Chhattisgarh State Lagal Sarvices Authority, Warshouse

noad, Bilaspur for information.

Gaction Officer/In-charge, Accounts/ Checker/ Complaint/ Criminal /Civil/

Confidentialf District Estabiishment/ Establishment / Library/ Pension /
Oratocol/ Record Room (Admn.)/ Works/ Writ/ Central Filing Sections, High
“ourt of Chhattisgarh, Bilaspur for information and necessary action.
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